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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAY): (a) to (c). 
Indigenous Mills charge commercial market 
determ ined prices for newsprint. The prices 
of imported newsprint are determined by 
international factors over which Government 
has no control. 

[English] 

Infiltration of Extremists from Border 
Areas 

*31. SHRI P.M. SAYEED: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government have taken 
steps to check infiltration from neighbouring 
countries in order to stop smuggling of arms 
and ammunition into India and also to check 
the extremists who are in ,~arting training to 
break through our defence installations; 

(b) if so, the details tJiereof; and 

(c) the particular border areas. where 
such measures have been iidoptv(~ by the 
defence forces for the security of our coun-
try? 

THE MINISTER OF STATE IN THE 
MINIS rRY OF HOME AFF AIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAY): (a) All 
possible security and counter~infiltration 

measures have been taken to check infil-
tration from neighbouring countries. 

(b) The strength of security forces has 
been augmented, more outposts have been 
established and additional observation post-
towers have been constructed. BSF has 
been equipped with additional vehicles for 
intensive patrolling and sophisticated 

equipments for detection of infiltrators. Wire-
fencing and flood-lighting has been provided 
in selected sensitive areas. 

(c) These arrangements have been 
made tor the border areas of Punjab, and 
segments of the Rajasthan sector. 

[ Trans/ation] 

Reservation of Economic Basis 

*32. PROF. MAHADEOSHIWANKAR: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether there is any proposal under 
consideration to provide reservation on 
economic basis in Government services; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHAI KAMAL 
MORARKA): (a) and (b). Government do 
not have at present any specific proposal for 
providing reservation in government service 
on economic basis. 

[English] 

Steps to make sick Public Sector 
Undertakings Viable 

*33. SHRI BANWARILAL 
PUROHIT: 

SHRI R. GUNDU RAO: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the details of Public Sector under-
takings which are sick and have been in-
curring losses during the last three years; 

(b) whether the Union Government 
have recently contemplated any steps to 
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make sick public sector undertakings viable; 
if so, the details thereof; and 

(c) the total investme.nt made by the 
Union Government in these sick Public Sector 
Undertakings? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KAMAL 
MORARKA): (a) to (c). There are 62 Central 
Public Sector Enterprises which have been 
incurring cash losses continuously for the 
tast three years. The names' of these enter-
prises and total investment made by Central 
Government, including investment through 
holding companies, as on 31 st March, 1990, 
are given in the attached Statement. 

The review of performance of public 
sector enterprises for effecting improvements 
is a continuous process undertaken by the 
administrative Ministries or Departments 
concerned. Wherever the reviews indicate 
the need for financial re-structuring, 
organisational changes or other measures, 
appropriate action is taken by the concerned 
administrative Ministry or Department. One 
of the policy measures introduced recently in 
the system of Memorandum of Understand-
ing which defines clearly the relationship of 
the enterprise with the Government Depart-
ment concerned and seeks to achieve ne-
gotiated and agreed objectives. A special 
emphasis is also being laid on cost effec-
tiveness, higher productivity and energy 
saving. 
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